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Differences over policy Matters between
Tourism and Civil Aviation Ministry
und Director General of Civil
Aviation

SHRI BENI SHANKER
SHARMA :

SHRI N. K. SOMANI :

SHRI SHIVA CHANDRA JHA:

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) whether there ha< been a major rift
between his Ministry and one of its technical
wings, the Dircetorate-General of Civil
Aviation, resulting in a virtual break in
communication between the two ;

(b) whether the rift is stated to be on
personal and policy issues ; and

(c) if so, the details thereof and steps
taken to resolve the same ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
(a) No, Sir.

(b) and (c). Does not asise.

1951,

Dcsecration of a Rcligious Place by
Miscreants

1952. SHRI BENI SHANKER
SHARMA : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether her attention was drawn to
the news-item published in the Sraresman
(Calcutta) dated the 27th May, 1970 wherein
it was stated that a religious place was
desecrated by some miscreants and as a
result thereof great tension prevailed the city;

(b) whether any investigation has been
made into the incident and the culprits
apprehended and brought to book and, if
so, the result thereof ; and

(c) what steps Government are taking
to prevent such provocative acts and whether
the same are being taken recourse to with

some ulterior motive ?





